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EXPORT OF COAL*

Mr. Depaty-Speaker: Now, we shall
take up the half-an-hour discussion.
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“In May, 1938, surcharges were
abolished but by that time India
has already lost these markets.”
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Sardar Swaran Singh: The hon.

Member may continue his argument.
Let him not enter into these figures.

Shri Nath Pat (Rajapur): They seem
to be trading at the street corner.
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Mr. Deputy-Speaker: The hon.
Minister. The time is equally divided
between the two.

Sardar Swaran Singh: I am sorry,
Sir, but I thought he had taken fifteen
minutes and so I might also require
fifteen minutes.

Shri Raghunath Singh: It is a two
way traffic; 50 : 50.

Sardar Swaran Singh: But not on a
barter basis, I suppose.

Mr. Deputy-Speaker, so far as the
anxiety of the hon. Member to see that
we export as much coal as possible is
concerned, I am one with him; there is
no dispute on that score.

The present discussion arose out of
the fall in our exports to Ceylon; so
I would first deal with that matter be-
fore 1 say something about the other
general issues that have been raised
by the hon. Member who has raised
this discussion. So far as Ceylon is
concerned; it has to be remembered
that our exports to Ceylon have not
been very sizeable at any time. It is
true that Ceylon being next door, we
are naturally the suppliers to Ceylon.

Our general policy in the matter of
export of deal has not in the past been
motivated by a very strong desire to
push out as much as we can and, even
recalling the whole thing in retrospect,
I think that the policy cannot be said
to be incorrect. We have got cur own
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internal requirements. Our policy has
been somewhat like this. There are
., certain countries that adjoin India, and
\paturally India is a source of supply
to those countries. Our attitude has
been that consistent with oar internal
requirements we should undertake the
responsibility of looking after their
coal requirements. Our attitude has
been more or less of going to their
belp and assistance—although in par-
ticular matters this is always mutual—
in the matter of supply of coal. That
has been our attitude with regard to
our supplies to many of the countries.
Although the list is not as large as
37 which he read out, in most of thece
countries in the South-East Asian re-
gion, in the southern Asian region
and in Pakistan our attitude has been
that of meeting their requirements as
best as we can, regard having always
had to our internal requirements. That
has broadly been our policy.

The exports to these various coun-
tries have varied from time to time
depending upon the general conditions
prevailing elsewhere. The hon. Mem-
ber has picked up the figures of ex-
ports for the year 1852. That, I con-
cede, was a year of boom exports, but
I would like to remind this hon. House
that the year 1852 cannot, by any
stretch of imagination or any accepted
standards, be regarded as a representa-
tive year. There were many excep-
tional circumstances, mostly of an in-
ternational character, arising out the
post-Korean conditions. There was a
certain spurt in exports because other
sources were cut out. To quote only
one example—I do not want to burden
my submission by putting in too many
details—te Japan alone, in 1952, we
sold 7,685,000 tons of coal. Every one
kmows that Japan is a big producer of
coal, and their demand has always
been erratic. They might like to im-
port for certain reasons certain quanti-
ties from India, but that cannot be re-
garded, by any standards, as a mar-
ket which can be termed as a stable or

- o~ constant market. From seven lakhs
in 1882 they came down and purchased
only 17,000 tons in 1855, and in 1956
it has come down to only 11,000 tons.

323 BEPTEMBER 1088

Rxport of Coal 8188

Therefore, the 1852 figures, upon which
my hon. friend relied for the purpose
of comparison, cannot be termed as
representative figures, nor can the year
be termed as a representative year.

Our attitude in the matter of supply
of coal to Pakistan has also been in
the spirit of discharging our obliga-
tions, because they had all along been
purchasing coal from ocur Raniganj—
Bihar areas, the Central India areas,.
and we rightly entered into a trade
agreement with them and undertook
to supply roughly 1.2 million tons of
coal to Pakistan., Out of this, to East
Pakistan we are to supply 55,000 tons
per month by rail and river. To West
Pakistan we are to supply 30,000 tons
per month by rail. To both East and
West Pakistan we are to supply 15,000:
tons per month by sea or river. This
is broadly the agreement, the total
being 1.2 million tons per year. We
could push more coal if the bottle~
neck of Moghal Sarai was not there.
That expression is quite familiar to
the ears of the hon. Members here.
The difficulties that we experience in
the movement of wagons above Moghal
Sarai stand in the way of moving coal
to West Pakistan, because movement
to West Pakistan by rail means move-
ment of wagons above Moghal Sarai,
and there being a bottle-neck, that seta.
the limit up to which we can supply
coal to West Pakistan by rail.

The hon. Member comes from Uttar
Pradesh, and I have got some personal
experience of Punjab. I know how
starved both these areas have been,
particularly in certain categories of
coal mostly on account of the move-
ment difficulties above Moghal Sarai.
In spite of these difficulties, we have
tried to do our best to honour our
commitments with regard to the
supply of coal to Pakistan.

Then, so far as Ceylon is concerned,
I think it requires a somewhat detail-
ed statement because this discussion
has arisen out of the supplies to
Ceylon. During 1956 a total of 1,90,000
tons—1 am giving in round figures—
was exported and in 1957, 2,06,000
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tons were exported. As against these,
exports during the first half of the
current year are only 50,000 tons. It
is not as bad as Shri Raghunath Singh
tried to make out. I concede that it
is very much less than that in the year
1857, and I will presently come to the
reason for this supply in a reduced
.quantity. In September last year, the
Ceylon railways invited tenders for
the supply of 1,76,000 tons of coal for
the railway’s requirements; in 1958 we
were able to obtain orders for the
supply of only half of this quantity,
the other half going to China. It was
reported to us that China was able to
obtain this order due to the fact that
Ceylon shipping lines were able to
transport coal from China at a rate of
89 shillings per ton f.i.0. This will be
interesting; this was also the rate for
Indian coal from Calcutta to Colombo.
Both these were transported by the
Ceylonese shipping lines and they are
transporting coal from Calcutta to
Colombo and from China to Colombo
almost at the same rates. What is the
mystery of this, I would not like to
g0 into, but I would leave the House
guessing as to what could be the rea-
-son behind this.

Shri Raghunath Singh: It is practi-
cally the bungling of the shipping
<company.

Sardar Swaran Singh: I am not
bungling. I am supplying f.0.b. coal to
Ceylon at a price which is a shade
lower than the f.0.b. price in China,
although I am entitled, on account of
-our geographical nearness to Ceylon,
to certain freight differential. Even if
the f.0.b. cost in India were slightly
higher, normally it should be offset
by the lower freights, but actually, the
quotation with regard to f.0.b. prices
is a shade lower from India as com-
pared to coal from China.

For instance, the F.O.B. prices of
“Indian and Chinese coal are Rs. 36 and
Rs. 39.8 per ton respectively. The cost
in India is Rs. 3 lower than the
¥F.0.B. cost in China. A query can be
-well raised as to what can be the rea-
oon for this. It would be too much for
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me to go into the reasons which mo-
tivated the Ceylonese buyers to pre-
fer Chinese coal to Indian coal

There is something in what Mr.
Raghunath Singh said that there was a
barter agreement. 1 want to tell him
that the barter appears to have been
entered into not with a view really to
push out Chinese coal, but really to
purchase rubber, which is really the
commodity which Ceylon is anxious to
sell for a variety of reasons which are
not unknown to the House, and which
China is anxious to purchase. The
sources of purchase of rubber to China
are not many and if they can purchase
rubber from Ceylon, they would wel-
come that and in exchange, they are
prepared to supply coal; the price also
can be adjusted by the mutual consent
of the two parties.

This is the story with regard to
Ceylon, but it should be appreciated
that this is not by any means a large
quantity and when we quote a price,
it is reasonable that we should leave
it to the buyer to make a selection. If
a selection has been made, we should
not make that a point of grievance.
For instance, when we invite tenders,
there are various quotations from the
Soviet Union, West Germany, UK,
U.S.A, and so on. Having regard to a
variety of circumstances, we decide to
purchase from one country. Then the
other countries from which we have
not purchased are not entitled to make
that a point of grievance. If they do
so, we do not accept that as a point
of grievance. Similarly when we are
in international trade, we should not
make it a point of grievance merely
because another person is not purchas-
ing at the price we are quoting.

Now that our exports and imports
are likely to increase—it is our de-
sire that they should increase—si‘ua-
tions like this might arise not only in
coal, but in a number of other com-
modies also After all, so far as our
total export earnings are concerned,
coal has never been a big export eam-
er. It i a very bulky thing. A lot of
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problems of export and a variety of
other problems arise and the resultant
mopey that we get by way of foreign
exchange is not by any means specta-
cular. Still, we have approached this
problem with a view more or less to
meet our obligations to our neighbour-
ing countries which look upon us as
a natural source of supply. Inciden-
tally it is also a valuable foreign ex-
change earner which we can spare
consistent with our internal require-
ments. That has broadly been our ap-
proach.

As a result of our recent foreign ex-
change difficulties, we are anxious to
earn more foreign exchange and even
at some sacrifice, we have taken a de-
cision that during the remaining period
of the current year, we might be able
to export two lakh tons of even met-
allurgical coal, which is not easy for
us to spare. We have to weigh the
necessity to earn foreign exchange as
aguinst our capacity 1o sparc. Even
at some pinch, we have taken a de-
ciston that we will be prepared to ex-
port two lakh tons. During the next
year, our intention 1s to export even
five lakh tons of metallurgical coal.
This will be at some sacrifice and it
may cause some strain in view of our
steel plants reaching a fairly advanced
stage during the next yvear. The de-
cision to export 5 lakh tons of even
metallurgical coal 1s a point which
clearly shows not only our desire to
preserve the markets but our anxicty
to explorc new ones where there wll
be buyers for metallurgical coal even
outside those countries which are
near us geographically.

The hon. Member was surprised by
the number of countries that we have
lost. Bemg a democrat leader, he be-
lives in numbers. But I think that
number of countries apart, it is the
quantity exported that matters, and the
decline has not been of the order which
he tried to make out, merely because
the number of countries to whom it
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was being exported was cut out.
Among some of the countries about
which he mentioned, we were sending
some hundreds or thousands of tons.
There may be even a two-digit
number of tons sent to a country.
Even that country will figure among
the 37. But surely cutting out 5¢ tons
or even 900 tons will not make such
a big drop in our exports. Therefore,
we have to look at the total tonnage
that is exported, and not at the number
of countries to whom we are supply-
ng.

Looked at from that angle, over the
last several years, if we exclude the
boom year of 1952, the total exports
m tonnage are as follows:

1953 -~ 19 lakhs tons
iysy — 20
1955 -— 15,
1936 17 .

1L pa— 17

Upio Junc 1058 7:32,C00 tons

Shri Tangamani (Madurai): How
much for 19527

Sardar Swaran Singh: In 1952 we
cxported 33 lakh touns.

So, we will have to adopt an attitude
of understanding when we are talking
uf our neighbour countries with whom
our relations are very {riendly, and
compcle in a clean and heaithy muanner
tryving to push out our best things, but
nevey entering trade m a spirit of let-
ting down other countries,

Some other questions have been
raised about the general atutude on
textiles and other matters. I do not
think that is relevant to the discussion
before us.

17.33 hrs.
The Lok Sabha then awjourned till

Eteven of the Clock on Wednesday,
the 24th September, 1858.
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